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Commerc1al Complex (BDA)

Indlranagar o
. 3 Bangalore - 560 038 ,
= o L | | _ Dated 3 6DEC1988
'APPLICATION NO. 1ggg s 1683/88F f -/
W, P, NQ,‘ : - 3 . /
“Applicant(s) o ‘ - Respondent (s)
Birju Singh & 17 ors. | ~ve= Sr.Dy.Director Genl. (AMSE wing), csr
To . - : B'lore & anr. ‘

o , ' - \
1.8irju Singh = \Jyﬁéaéf; K.Srinivasan
s L . " Advocate

2.Birbel, No.10, 7th Temple St. -
. 1Sthe Cross, Nallasuaram,

3.Mani Fhand, Bangalore 560 oo3.

:#., . AG.Mohenlal, . 20.The Senior Deouty Director
S B AMSE Wing
DR 5.Got§o,~ Geologicel Survey of Indie
6. Suwa; A S , - 2 Churth St. ,
o Suwerem, | ‘ ~ Bangalore 560 001.
. 7.Gorulel, . | : ‘

) 21.The Director: Generél,
B.Varagi Chand, S Gsological Survey of India -
9.Gabbaram, S , Jawaharlar Nehru Read

310 Hearalal, s/o- Banji Calcubts 700_016'

'11 Hari Singh 22,.5h. h.Vasudeva Rao

12. Ramachander, i : ~ Central Govk, Stng Counsel
: ) : High Court Building
13, Herale S/o Krishna N Bangalere 560 001,

: 14.[’“21'-.’:1!16,
- 15.Udai Singh
.. 16.Nangji

| 17. hangilal,
18. Sohan Das

{pl1 the above applicants are working as -
Daily Wages workers(orilltng) in R

i ' : -

DING C F DER PASSED BY THE eéNCH

N

Please find enclosed herewith the copy of 0RDER/§§&&/!KNRXNK uuauh '
passed by this Trlbunal in the -above said appllcﬁ$1on(s) on
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the appllcants are currently uorklng.
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not entertain any frash appllcatlons for selectlon or make

any fresh app01ntments of out51ders to the pnsts in which

7. Applications afe diéposed of on the above terms.
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‘ CENTRAL RDMINISTRATIVE TRIBUNAL

BANGALORE BENCH -
%X E KRN w

o

,Commer01al Complex (BDA)

Indiranagar o
Bangalore - 560 038
) | - Dated 3 6‘-DE C1988_
APPLICATION NO. 1gq4 4o 1683/88F _/
W.P, NO. e . /
Rpplicant(s) Respondent(s) :
Birju Singh & 17 ors. -yg= Sr.Dy.Directot Genl. (AmMSE Wing), csx,
To . ‘B'lore & anr.
; . ’ ! N
1.8irju Sinhh 19,5.K.Srinivasan'
‘ . Advocéte
2,8irbal, , 'Me.10, 7th Temple St.
1Sthe Cross, Malleswaram,
-Mani Chend, - Bangalore 560 003.
4.Mohanlel, : 20 The Senior Deouty Director
, AMSE Wing
S.Gotﬁop' Geologicel Survey of India
. 2 Churth St.
€.S5uwaram, Bangalore 560 001.
70 Gorulel’

: 21.The Director Geherél,
8.Varadi Chand, . : Geological Survey of India
9, Gabbaram, ' ' Jawaharlar Nehru Read

g : 00 016.
10.Heeralal, S/o Banji Calcutits 7 ‘

11.Hari Singh, 22;5h,ﬁ.Uasudepa Rao

12.Ramachander, ' - Lentral Govk, Stng Counsel
13.Heralel S/o_Kriéhnah lg:g;agzzztsgglégi?g
14.0hanna,
15.Udai Singh

- 16.Nangji
17.Msngilal,

18.Sohan Das

{all the above applicaﬁté are woiking as -
Daily Wages Workers(Drilléng) in AMSE Win

vey of Indl Prestige Com lex ZcRurch st, B! Lore' :
59°1°91°31 Supvey of Indiesirestd PIES OF OFfDER _PASSED BY THE BENCH

! .
Please find enclosed herewith the copy of URDER/&&&&/RK&KXN! MR
passed by this Tr1bunal in the -above said appllcatlon(s) on  29.11.88. .

. . - SECTION OFFIQER ©
Encl s As above : : . (JUDICIALY



_!ip' L CENTRAL Aomznxsranrruc TRIBUNAL ER
L “ 'ﬁ" ' CBANGALORE - . e
DATED THIS THE 21ST oAy or NDUENBER, 1988

. Hon ble Shr1 Justica KeSe Puttasuamy, Ulce-Choirman
Present' and
| Hon* ble Shr1 L.H.A. Rego, member (R)

¢ - APPLICATION NOS, 1555 To 1683/1988

1. Bifju Singh,
Aged about 37 years,
S/o Boor Singh,

| 2., Birbal,
- Aged about 43 years,
S/o Lonaram,

3. Mani Chand
Aged about 32 years,
S/o Mengta Ram,

4, Mohanlal,
Aged about 40 years,
S/o Blharllal

i 5. Gotto,
o Aged about 26 years,
S/o GhaSLram.

6. Suuwaram,
.~ Aged -about 57 yearsg
~.5/0 Kushal Slngh

- ?7. Gorulal, .
' Aged about 33 years,,
'S/o Parathajl.

+ B Uarad1 Chand,
X Aged about 42 years,
. S/o Byroji.

i ) . 9. Gabbaram,
‘ Aged about 27 years,
S /o Chatterjl.
10. Heeralal,
: Aged about 32 years,
S/o Banji.

1 11. Hari - Slngh

evee Applicants.




14.

15,

16,
17.

18

' -
Heralal,-

S/o Krishna.
Dhanna,
S/o Jalram.

Uda1 Slngh,

Aged about 30 years,
- S/o Mohar Singh.

Nangji

- Aged about 34 years,

S/o Ganga.

Mangilal,

Aged about 33 years,
S/o Hiralal.

Sohan Daé,

Aged about 39 years, -

S/o Bking.

Aged about 33 Years,-"”’~'~-

Rged about 35 years,

( All the above applicants are working

1. The Sr. Dy. Dlrector Gensral

las Daily Waged Workers (Drilling) :
AMSE Wing, Geological Survey of India
Prestige Complex, 2 Church Street, o

angalore.)

(Jhri S.K. Srinivasan, Advocats)

“(AMSE Wing),

Geological Survey of India,

No.2, Church Street,
Bangalore,

The ﬁirectbr-General,

Geological Survsey of India,
Jawaharlal Nehru Road,

ualcutta.

(Shr1 M. Vasudeva Rao, C.G.R.S.C.)

These applications having come up for hearihg to-day,

Vice-Chairman mads the follouwing:
Applicants by Shri SaK. Srinivasad,

2, Respondents by Shri M. Vasu eva Rao, le
Counsel

R DER

in

ucuulal Government Standing/ Reply of responde

rnished to the learned counsel for the applic

Applieanfs in
"A.Nos.1666 to
1683 of 1988,

,Respdndents.

arnedhﬂdditidnal,

nts filed. Copy -

ants, .




-3

A . . ) l -
B . . ' : .

;//I 3 e have'hear§ the cgUnsal on both sides, - o o

‘3. The eightéen‘gppliéants béfore us.héVe‘beén working
as éontingentiuorkérs on daily wages in the office bf.the
‘Geblogical Survey of India from different dates in 1975 and
1976. Their contention in these applications is that they
should be allowed pay and allowances from the date of'their
1n1t1al appolntment as those pald to regular Group 'O!
' employees and all other benefits flouwing therefrom. ‘They

also seek regularisation of their services.

4. Shri S.K. Srinivasan, learned Eounsel for the appli-
cants, dréus our attention to the jﬁdgmenf rendereq by this
Bench of the Tribunal in Application Nos.470 to 472 and
others (RAMU & OTHERS V. SR. DDG, 6SI), A.N0.995 and 996/88
(MUNIRATNAM AND ANOTHER VY. SR.DDG, GSI) and R.Nc._m?s to
1090/88 (PUTTAIAH ‘AND BTHERS v, SR.DDG, GSI) and submits
that the sams rellef may be allowed to the appllcants hereln

,because the Facts and issues involved are identical.

5.1Sh:ilm. Vasudeva Rao, lsarned Additional Central
Government Standing éounseluapﬁaaring‘For the respondents,
concedeslthat the facts and issues involved in Ramﬁ's case,
MUniratnam;s case and Puttaiah's case, are similar to those

in the present cases,

6. In vieu of the above, following the decisions of

this Tribunal in the cases cited above, we direct respondents

. §3556I2%; COnsider and decide the cases of the applicants for regu- -
- \\\/r ~%, ‘ E

5Ff - 'Iétlsatlon as expedltlously as possible and in any evant not

5;\3 laté than 31,3;1989, But till then, the respondents will

b l? ‘;‘/a&:




the applicants are currently uorkiné.' ' s

A‘-

Parties to bear their oun costs.,
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any fresh ‘appointments of oﬁtsidersﬁto the posts in which

7. Applications are disposed of on thg;ébouezferms.
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not entertain any fresh applications for seiecfion,or makeﬁ C
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o CENI‘RAL ADMINISTRATIVE TRIBUNAL

BANGALCRE BENCH = |
R i T T e T T

Cemmerclal Complex(BDA).‘
Indiranagar, | s
Bamgalore - 560 038

| ~Dated .21 DEC1988
APPLICATION N0§__6.é§.19_.1_6§.31&8_.(£). i

~Applicants . | . , Re §gondgnt§

" Birju Singh & 17 Others . Vs Sr. Dy’,DG (AMSE Wing),

- GSI, B lore’ and anr

1, ghrl Mamchand ( ')
- Baily Wage. Worker Drllllng -
in AMSE Wing, £ Survez of Ind ia, - L &eéLoﬁtai
Prestige Complex, 2 hurch Read, ' i
-Bangalore = 560 001’ o _
-2, Shri 8K Srlnlvasan, Advocate, g
No, 10, 7th Temple Street, e
. 15th Cross, Malleswaram, . o g
- Bangalore = 560 003, .

3. The Senior Beputy Blrector AMSE Wing, T
Geological Survey of Indla, : ' ,.
2 Cburch Road, : ' : :
Bangalore - 560 001,

4, The Pirector General : : \
Geplogical Survey of India, ~
Jawaharlal Nehru Road,
Calcutta = 700 016

5. Shrl Ntvasudeva b, 13,,1“0
: Central Govt, Standlng Counsel
" High Court Bu1lﬁ1ngs,
Bangalore - 5 60 001

SubJect ‘e SENBING COPIES OF_CRDER_PASSED BY THEiBEl‘sKZH '

! .

Please find enclosed hereﬁith the cofrected copyiof the
crder paased by this Tribunal in the abeve sald appllcatlon(s)
on 21-11-88. Typographlcal correction in the name -of the
appllCant in A, No 1668/88(F) as Mam Chand' is maoe,'on a Memo
flled by the Advocate for the Applicants, |

‘V’% N A ' FCR DEPUTY REAISTRAR
. 53:\ : N (JUDIC L)

.Encl, As abové, L 62("




Present: :
. 1 Hon'ble Shri L.H.A. Rego, Member (A)

6.

. 9.
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" CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE

and

APPLICATION NOS, 1666 TO 1683 /1988

Birju, Singh,
Aged about 37 years,
'S/o Boor Singh,

Birbal,
Aged about 43 ysars,
S/o Lonaram,

Mam,Chand,
Aged¢§bout 32 years,
S/c Méngta Ram.

Mohanlal,
Aged about 40 years,
S/o Biharilal. '

Gotto,
Aged about 26 years,
S/o Ghasiram.

Suuarém,
Aged about 57 years,
S/o Kushal Singh,

Gorulal,

Aged about 33 years,

S /o Parathaji.
Varadi Chand,

Aged about 42 years,
S/e Byroji.

Gabbargm,

-Aged about 27 years,

S/o Chatterji,

Heeralél,

T “igggﬂged about 32 yeafs,

S%@§Baﬂjl.

A B
"Harf\?ingh, -
Agsd about 32 years
S/o Arun.

BT Y
oot e _Q;ﬁh23”@éh€@hander,

\ T

| SR @Q/Duébal.

-
, Nt e

Aded/about 38 Years,

O ARG R

—

L
i

|

DATED THIS THE 21ST DAY OF NOVEMBER, 1988

Hon'ble Shri Justice K.S. Puttaswamy, Vice-Chairman

-

Applicants. ¢



1, The Sr. Dy, Director Generél,

RS . » -
“ O 24 Respondents by Shri M. Vasudeva.Rao, le
8 WV 4 , »
' é;gﬁyﬂf : 4 Counsel .
ntral Government Standing/ Reply of responde

: furnished to the learned}ébunsel for the applic

3% Heralal, = -
| ‘Aged about 33 years,
S/o Krishna,

. Dhanna, . o
“Aged about 35 years,
S/O Jairam,

15, Udai Singh,
- Aged about 30 years,
S/o Mohar Singh.

16. Nangji
. Aged about 34 years,
S/o Ganga.

ﬂahgllal,
Aged about 33 years,
S/oc Hiralal.

17.

18. Sohan Das,
Aged about 39 years, -

$/o Bking.

(/All the above applicants are working
as Daily Waged Workers (Drilling) in
AMSE Wing, Geological Survey of India
Prestige Complex, 2 Church Street,
Bangalore.,)

(Shri S.K. Srinivasan, Advocate)

Ve

“(AMSE Wing),

Geological Survey of India,
No.2, Church Streset,
Bangalore,

2, The Director General,
Geological Survey of India,
Jawaharlal Nehru Road,
Calcutta.

(Shri M. Vasudeva Rao, C.GaR.5.C.)

These applications having come up for hear

Chairman made the Follouing:

ORDER
AR .
Appficants by Shri S.K. Srinivasan.

/

J

Applicants in
A.Nos.1666 to
1683 of 1988,

Respondents.

ing to-day,

arnep Additional

nts filed. Copy

ants.

e
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‘We have heard the counsel on both sides. -

Sﬁ The eighteen applicants before us have been working
as contingent workers on daily wages in the office of the
Eeolog;cal Survey of India from different dates in 1975 and

1976. [Their contention in these applications is that they

- should 'be allowed pay and allowances from the date of their

initial| appointment as those paid to reyular Group 'D!

.empldyeés and all other benefits.flouing therefrom. They

also seek regularisation of their services.

4, Shri S.K. Srinivasan, learned counsel for the appli-

cants, draws our attention to the jddgmenﬁ rendered by this
Bench of the Tribugal in App}ication Nos.470 to 472 and
others (RAMU & OTHERS V. SR. ODG, GSI), A.N©.995 and 936/88
(MUNiRATNAM AND ANOTHER V, SR.DDG, GSI) and A.No.1075 to
1090/98;(PUTTAIAH AND OTHERS v, SR.DDG, GSI) and submits
that the same felief may be alloued to tHe applicénts herein

because|the facts and issues involved are identical.

5.|Shri M. Vasudeva Rao, learned Additional Central
Governmént Standing Counsel appearing for the respondents,
concedes .that the facts and issues involved in Ramu's case,

. 1 ' . .
Munlratqam's case and Puttaiah's case, are similar to those

: |
in the present casss.

In vieu of the above,.Follouing the decisiéns of
ibunal in the cases cited above, we direct respondents
,flder and decide the cases of the applicants for regu-
:on as expeditioﬁsly as possible and in any event not

an 31.3.1989, But till then, the respondents will
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not entertaln any Frash apollcatloniwfor selectlon or make

e

any fresh appointments of out31ders to themp&$ts ln Uthh

e T v

the applicants are currently uorklng.

7. Applications are disposed of on the above terms.

Parties to bear their oun costs.
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KPPLICAT ION

W,P, NO (8)

Rpplicant (s)

Shri Birju Singh & 17 Ors

To

1
2,
3.
a.

.
6.
7.

8.

9,

" 10.

11,
12,

13.

l

Shri Birju Singh

Shri Birbal

Shri Mam thaﬁd
Shri Mchanlal
Shri Gotto

‘$hri Suwarsm
Shri Gorulal
Shri Veradi Chand
Shri Gabberam
Shri Heeralal

Shri Hari Singh
Shr{ Ramachander

Shri Heralsal

“Subject 3

NO (8)

1666 to 1683 -

Commercial Complex(BDﬂ)
Indiranagar

Dangalore -~ 560 038

rated 5§ APR 1989

/ 88(F) -

/

Respondent (s)

v/s

14,
15.
16,
179

18.
(s1

19,

a0,

The Senlor Dy, Director General, AMSE Wing,
Geologicel Survey of Indias, Bangelore & angther

Shri Dhanna

Shri Udai Singh

Shri Nengji
Shri Mangilel

Shri Sohen Des
Nos. 1 to 18 -

Daily Weged Workers (Drilling)
AMSE Wing

Geological Survey of Indie
Prestige Complex

No. 2, Church Street
-Bangelore «~ 560 001)

Shri S.K, Srinivassan
Advocate

Ko. 10, 7th Temple Street
16th Cross, Malleswersm
Bangalors = 560 003

The Senior Deputy Director General
(AMSE Wing)

Geologicsl Surwey of India

Noc. 2, Church Street

Bangelors -~ 56001

The Director Gensral
Geolegicel Survey of India
27, Jawsherlal Nehru Road
Calcutta

SENDING COPIES OF ORDER PRSSED:BY THE BENCH

Please find enclnTed herewith a copy of ORDERAB%QVAONEERN”KX!K!!K

p~ased by t8is Tribunal

gkl.

Central Govt,. Stng Counsel
High Court Building

galore - S60

(a%//;:j% /f. \kg53

001

| A

in the above said application(s) on
Shri M, Vasudeve Ran ‘

s
PUTY REGISTRAR

(Jup1cIss Y

31-3-89




Ao

Applicant

8irju Singh & 17 Ors -

| Advocate for Applicant’

S.K. Srinivasen

2
....,,..

x-

*y

L. ‘d. {
Y
!

i

AN

«» | »-ORDER SHEET . ’
1666 to 1603

Applucanon Nos SO oty

In the Central Administrative | L
Tri'bunal Bangalore Bench, ST =
‘ Bangalorew e e h

f 198 e(r)
BT Respondent

The 30;102 Dy. Director General,

AMSE Wing, GSI, Bangalore & anr
Advocate or Respondem

M, Vasudeve Reo .

e e s e e = N

Date

Office Notes

31.3.1589

t

TRUE COPY

‘Orders of Tribunal \

KSPYC/PSM

Orders on 1,A, No, I

Applicstion for extension of time:

In this ih the respondents have
sought for exéansion of time for !
complying wiﬁh our direction made on
21.11.1988 by another three months,
Shri M,Vasudeva Rao, learned addifional
counsel appéaring for the respondents
urges fcr extension of time as sought
for in this I8. Shri SKS opposes the

grant of time sought by the respondents,
We are of the view that ¥r the facts
and circumstances of the case justify

us to grant further reasonable tine.

Wz, therefore, allow IR No,I

and extend time upto 31.5.,19€9,

No costse

S DI

EPUTY REGISTRAR (JNU

CENTRAL ADMINISTRATIVE TRIBUNAD

BANGALORE

sd|-
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CENTRARL ROMINISTRARTIVE TRIBUNAL
BANGALORE BENCH o ’

‘ h B EAERE RN X"

' Commercial Complex(BDA)
- Indiranagar '
Bangalorse -.560 838

Dsted 1 G JUUN 1989

IA IT IN  APPLICATION NO (S) 1666 to 1683 | '/ 88(F)
W.P, NO (8) : -/
Rpplicant. SS) v Respondent (s)
Shri Birju Singh & 17 Ors V/s The Senior Deputy Director General, AMSE Wing,
To Geological Survqy of India, Bangalors & anr
1. Shri Bi:ju Singh - A 17.  Shri Mengilel

18. Shri Schan Das
(S1 Nos, 1 to 18 -

2. Shri Birbal

3. Shri Mam Chand
Deily Weged Workers (Drilling)

4, Shri Mohanlal AMSE Wing
' Geological Survey of India
S. Shri Gotto Prestige Complex’ ‘
: . ' No. 2, Church Street
6. Shri Suwaram - Bangalore - 560 001)
7. Shri Gorulal ‘49, Shri S.K. Srinfvesen
~ - RAdvocate
8. Shri Varadi Chand No. 10, 7th Temple Road
: 15th Cross, Malleswaram
9, Shri Gabbaram _ Bangalors - 560 003
10, Shri Heeralsl 20, The Senior Deputy Director General
: (AMSE \ing)
11, Shri Heri Singh Geological Survey of India
No. 2, Church Strest
12, Shri Remachander Bangalors - 560 001
13, Shri Heralal 21, The Director General
- Geologicel Survey of India
14, Shri Dhanna No. 27, Jawaharlsl Nehru Roed

Cealcutte - 700 016
15. Shri Udai Singh
22, Shri M, Vasudsva Reo
Central Govt. Stng Counssl
High Court Building
Bangalors = 560 001

16, Shri Nengji

;/Subjsct ¢ SENDING COPIES OF ORDER PASSED BY THE BENCH

Please find enclesed herewith a copy of ORDER/GHRY ATRNERINOROER
passed by t8is Tribunal in the above said application(s) on 31-5-89 .

%\yw »
52(_, PUTY REGISTRAR
' {IUDICIAL)



Birju Singh & 17 Ore

In the Centpal Administrative '
Tribunal Bangalore Bench
Bangalore

1666 to 1683/88 {F)

The Senior Dy. Director Genersl, AMSE Wing,
contd) GSI, Bangalore & anr

: V/e
Qrder S/heet (

S.K, Srinivesan

. Vesudeva Rao

Date

‘Office Notes

Orders of Tribunal

31.5.1985

[&M 4-\0.4\va

PUTY REGISTRAR (JPLY=% )

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE

KSWC/LHARH

Ordege on 1A No 1 = spplication fop
extension of timas In this IA the i
respondente have sought for extension. :
of time on the facts and circumstances
stated in the IA, IA NoJII is opposed. |
by the applicant. Ue cqneidar it proper 8!
to grant the extsnsion of time till
31,7.1989, We, therefore, sllow IA No,.II
and extend time upte 31.7.1989 for
luplennting our order. _

e S
Sl Si|- - =
guc n(a)




- CENTRAL ADMINISTRATIVE TRIBUNAL

® . BANGALORE BENCH
" :  EREENRRER]

AConmorcill'c.nploi (BDA)
Indiranagar
‘SBangalers - 560 038

oated s 4 AUG 1989

IA IV IN APPLICATION NOS, 1622 TO 1628 AND
IA 111 IN APPLICATION NOS, 1 1666 10 1683 - £)

Applicants v . _ :4 Rlsg.ndénts.
Shri P. Purushethem & Ors Ind V/s The Senier Deputy Directer Gsneral,
Shri Birju Singh & Ore . AMSE ¥Wing, Geelegical Survey ef Indle,

3‘ﬂﬂllora & snr

Te

12. Shri Gabbsram
1. Shri P, Pulla Reddy 2 i Ga

. 1
2, Shri Venkateswaralu ~ 13, Shri Heerals

3, Shri Y, Obsish Naidu : 14. Shri Remachander

4, Shri K, Narssimhelu 1Sf . Shri Heralsl

(S1 Nes. 1 te & = ' 16, Shri Dhanna )
' - 17, Shri Udai Singh
Ourwans _ ‘ ‘
AMSE Wing

. Shri Namgji.
Geslegical Survey ef Indis 18, Shri Nangj

Prestige Cemplex
Ne. 2, Church Street
Sengalere -~ 560 001)

19, Shri Mengilsl

20. Shri Sehan Das

S. Shri M, T, PMathew - (SL Nes, 6 te 20 =
Messenger .
AMSE Wing _ , Daily Waged Uorkcrc (Orllling)
Geelegical Survey ef India : ‘ AMSE Wing :
Ne. 2, Church Strest ' : Geslegical Survey of India
Bangalere ~ S60 001 , ' Prestige Cemplex .
. ' Ne. 2, Church Street
6. Shri 8irju Singh ‘Bangalere - 560 001)
7. Shri Birbal ‘ 21, Shri S.K, Sr1n£Vﬂoan
o , , i Advecate
8. Shri Mehanlal "~ Ne, 10, 7th Temple Read
: 15th Cress, Malleswaram
9, Shri Suwaram A ‘Bangalere - 560 003
10. Shri Gerulal - 22, The Senier Deputy Directer General
) ~ (AmMSE Wing) .
11. Shri Varadi Chand . Geelegical Survey of Indie

‘Ne., 2, Church Strest
8angalere -~ 560 001

ee e



23, The. Directer Gemrnl
- hnhgicnl Survey sf Indie

. ‘Neo 27, Jawsharlal Nehru Read |
Calcutts = 700 016 . S

24, Shri M. 'Vaaudeva Ras
Central Gevt. Stng Ceunssl

High Ceurt Sullding
|@sngalere = 560 001

KRR

Subject s SENDING COPIES OF ORDER PASSED 8Y THE BENCH|

M
'px.asa #ind enclesed hereuith a cepy of ORDER passsd by this Tribunal -

in the sbeve said”lppllcatiuns on  28-7-89,

OEBUTY REGISTRAR

Encl|t As sbeve (JUDICIAL)




B

S .
In the Central Administrative

Tribunal Bangalore. Bench, i
Bangalore 1666 te 1683/88(F) &
" . Purushothem & . Ors : V/s The Senfor Dy, Oirector General,
I “girju Singh & Ors Order Sheet (contd) B'}ore & anr

1ban. 1@;9%54@5

. a P ' . M, Vasudeva Rao.
- »  Date l Office Notes . , Orders of Tribunal

B S T

Applicants by Shri S}

Rao,

six moaths from %.8.1989.

the applicants,

(p.

seriously opposed by Shfi”

( . _
" Applns,1622 to -1628/88 -
. & Applns,1666 & 1683/38(F)
) vey/Lhar L A C
2371989,

K.Sriqi--

vasan, Respondents by Sri M.V,

In these cases, the respon-
dents have sought for further

i extension of tithe for another

"I.A.Nos.IV & III respectively,

} in each of these cases, are

S.K.

Srizivasan, learaed Counsel for

We are satlsfledxfitgtthet the
facts aid circumstances stated in

these cases justify us to grant

t.o)

[P O

e Tt ALY« AR

[N TN N



~ Date ~_ Office Notes Orders of Tribunal .

T, .
further extension of time.
Hence, I.A.Nos.iv and‘. IiI .
res'pective'iy, are allowed ..
Wé extend th_e time for anothel:

three months from 1.8.1989,
Saf-- | SdJ-

Vi€ Chairman Member{A) =

%WDEPUT? REG!S‘)RAR (Jju I
N

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE -




- RENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENGH
. LR 3R K CEE )

« LN
& e,
N

ﬂ v
! / -1,
SRR P ‘
g e : .. Commorcisl Complex (BDA)
» . . , Indiranagar
Bangaloro - 560 038 !
Dated + 9 NOV 1989
IA IV IN APPLICATION NO (S) ~ 1666 te 1683 / 88(F)

w5, NO (D) | A o .

licant (s) Respondents

Shri Birju Singh & Ors V/a_ The Senier Dsputy Directer General, AMSE Wing,
: Geslegical Survsy ef India, Sangalers & anr C

To -
1. Shri Birju Singh 14, Shri Mangilal i
!
2, Shri Birbal . 15, Shri Sehan Das
3. Shri Mehanlal (S1 Nes. 1 te 15 =
4, Shri Sywaram Daily Weged Werksrs (Orilling)
‘ AMSE Wing .
8. Shri Gerulal Geelegical Survey ef India ;
‘ ‘ ' Prestiges Cemplex |
6. Shri Varadi Chand Ne, 2, Church Street !

Bangalers - 560 001)

7. Shri Gabbaram ,
16, Shri S,K, Srinivasen

8. Shri Hesralal ' Adv.aat.

: ' ~ Ne, 10, 7th Temple Rlad
9, Shri Ramachander - 15th Cress, Malleswaram
' ' - 8angalers - S60 003

10, Shri Heralal : -
i : 17. The Senier Deputy Directer General

1i. Shri Dhanna : (AMSE Wing)
_ Geglegical Survey ef India
12. Shri Udai Singh Ns, 2, Church Straet

. Bangalers - 560 001
« Sh
13, Shri Mangjl 18, The Oirecter Gensral
Geslegical Survey ef India
Ne. 27, Jawgharlal Nehru Read
Calcutta - 700 016

19. Shri M, Vasudeva Rae

Subject 3+ SENDING COPIES OF ORDER PASSED BY THE BENCHCOntral Gevt. 5{!\9 Ceunsel
High Ceurt B81dg, BSangalers = 1

Please find enclosed herewith a copy of ORDER/SFRX/IKFBRBRXJNMK¥

passed by- this Tribunal in the above said application(s) on _30-10-89 -

s N
DN Ty BERUTY alE
. (JUDICIAL)

#*Q~Mﬁ‘ | . ‘RC' R/p \S

e,



o3 |
<In thei Central Administrative Tnbunal \ :

. Bangalore Bench, ’

[ Bangalore

-‘ _ ORDER SHEET :
Lo . Application Nav.... 1666 te 1683 of 198:8(5') é
/i\pplncant | ! ' : * o Respondent i
Biirju Singh & Ors | s The Seniar Osputy Director General, AMSE Wing, |

Geological Survey of India, Bangalerc & anr. -

Advocate for Applicant Advocate for Respondent

f.K Srinivasan o | M. Vasudeve Rae
| _
l » !

nuate Office Not;es

O Tt~ = i

| W | .~ -| KSP/umARg: 30.10,89
] | - l . .
: ' Applicante. by Shri S.K.Srinivassn,
Respondente by Shri M.v.Reo.

Orders of Tribunal

ST U S

OREERS N 1. AMG.JY = ggpucanm FOR
| ' . ‘ - In this l1.A,y the rnpondmth have |
L sought for sxtension of time by aix :
months from 1-11-1989 te comply with our
X order made by us in these caces on the
- _‘ ts end circumstances stated in the xa.g
Shri Rao for the respondante
s for granting the time sought for | .
-~ Xhe tacts snd cirmatmcu statcd
'ho application. :
/ Shii Srinivesan ror the appncmtt 1
< ‘yhhemently epposessthe grant of any fure
her extension of time,
. te are satisfied that the facts
end circumstances in these cases justifry
us to grant further extensien of time,
We, therefore allow this I.A.No.lV end
. extend time till 31-12-~1989 to comply
: ; with sur order d msde in thess cases en
i S : o 21-11*198&. o . c=
~vc TRUE COPY ",

[ . . .
f EPUTY REGISTRAR (JDL) |},
CENTRAL ADMINISTRATIVE TRIBUNAL'
BANGALORE




[

Ll

/ CENTRAL ADMINISTRA TIVE TRIBUNAL

- - BANGALORE BENCH
& ! AR
) -f : s Commercial Complex (BDA)
f S Indiranagar . )
I ‘ . Bangalore - 560 038
Do g gANTI
' o i
JAV IN ﬁppLIcATIom‘No (s) 1666 to 1683 -/ 88(F)
’ ] .
Applicant (s) _ Respondent (s) :

. Shri Birju Singh & Ore . V/s  The Senior Dsputy Director Genersl, AMSE Wing,
To - - Goologicel Survey of India, Bangalore & enr
f : : :

1. Shri 8“’" Singh ' g - 16. Shri S.K. Srinivesan
: : © Mvosate .
2, Shri airbal b "No. -10, 7th Teapls Road
0 15th Cross, Mallesuwaran.
3. Shri Hopanlel g . Bangelore - §60 003
i
4. Shri Suweres g 17. The Senior Deputy
Se Shri Gérulal ’ Daily Waged borkers ' ?:;;gt::ngznoral '
; (br411ing) Gaological Survey of Ind
6. Shri Varadi Chand j AMSE Wing ' “a _ :
' : ! . No., 2, Church Strest
. ] § Geological Surwey of Bangalore ~ 560 001
" 7. Shri Gabbaram ) 1India a
2 ol ) Prastige Complex 9 :
8. Shri Hesralal § WNo. 2, Church Street 18. ;galﬂiitgiogugzgera; :
o ) Bengalore - 560 001 £ 380093c3% Survey o
¢ TR : 3 Calcutte « 700 016
10, Shr? Heralal ] 19. Shri M, Vasudeva Reo
11, Shri Dhanna . ' Central Govt., Stng
N g High Court Building
12. Shri Udel Singh i Bangalore - 560 00
13, Shri Nangji g
/
14. Shri Mangilal . g
"18.  SHri Sohan Das !

passfd'by this Tribumal in the above said application{s) on

!

Subject & SENDING GOM IES OF ORDER PASSED BY THE BENCH

/

\

(Jup1ciaL)

{Please find emclosed herewith a copy oF'ORDEh/Biﬂﬂ/iﬁifRﬂﬂkiRiER .

2-1=30

| o ' \SLAA} . = 4\
ZTTC—~ AEEEL%Y REGISTRAR .~




Rt AL U

E Bir,_jh Singh '&:"Or@

N

s -

(’“} ' In the Central. Administrative
B 'I‘ribunal Banga]ore .Bench,
Bangalore

A~ 1666 -ro“usa 89(‘F)

S.K, Srinivasan

Vs

The Senior Dy, Dircctor General, GSI, ——

Order Sheet (contd) Bangalors & anr -

M. Vasudeva Rag

' Date:

l
»Of‘lfice Notes

Orders of Tiibunal

- LHARM(A)
| 2.1.90

Respondents by Shri M.V. Rao who |
prays for a further time of six |
‘weeks¥ to finally comply with our

not oppose. The ex{;’ensiori of time
as prayed by Shri Bao _is granted,

W
1 \m T /‘-‘.o /_‘. . .
St A -

NS e
e uE
T — o -
R e

,’,;'.;:-,u o REGISTRAR (IDU

CENTRAL ADMINISTRATIVE THID N
Nodas ’

Sql-

COPY

BANMC O

Ap'pliéantsv by Shri Srinivasan, .

order., shri Srinivasan fairly, does.



" s.Gotto,

- Geological

csvTRAL ADMINISTRATIVE L S
BANGALORE. BENCH . . S B
LR R R RN R ' ' :

TRIBWNAL

‘Commer01al Complex (BDA)
Indiranagar - .
Bangalore - 560 038

. | } 7 .' . Dated 13 6 DEC1988 o -

'APPLICATION NO. 1ggg 4o 1683/88F . _

U. p. ND. ) » ’ ’ : ‘ J

-Ahpliéanﬁ(s)

' Birju Singh & 17 o
To T

1‘31:5u Singh
2,8irbal,
3 Nani Chand,

d.nohanlal,v

6.Suwaram,
- 7.6orulel,
8.Varadi Chand,

Respondent (s)

Sr.Dy.Director Genl (ANSE ming), cs:,
8'lore & anr,

\‘y%%yéﬁg K.Srinivasan
" Advocate

"No.10, 7th Tample Ste -
~ 15ths Cross, nallesuaram,
Bangalore 560 oo3.

'S, —-ve-

. 20 The Senior Deouty Director
AMSE Wing
Gsolegicel Survey of India
2 Churth St. ' .
Bangalore S60 001. - _ . : A

21.The Director General,
Gasological Survey of India-

9. Gabbaram,

fiﬁ.Hee#alai; S/oABanji

11.Hari Singh,

12.Ramachander,
43.Heralel
- 14, ranna,
- 15.Udai Singh
. 16.Nangji

17.fangilal,

18.Schan Das

5/0_Kr$shna-

Jawaharlar Neshru Read
Calcubta 700 016.

22.Sh. ﬂ.Vasudeva Rao .
Central Gové, Stng Counsel
High Court Building

~Bengalere 560 001,

(ald the above applicants are working as - ,
Daily Wages Workers(Drilléng) in AMSE wing
gftjy of |India,Prestige Com leai 2church st. B! Lore

Ject

Please find enclosed herewith the copy of 0RDER/§§&&/NKNRXNK U%GER '
passed by this Trlbunal 1n the above said appllc

/««W

&;"1 b \V

EﬁCi L :_u\/a

SENDING COPIES OF

1

DER PASSED BY THE BéNCH

avlon(s) on




de it \&
A

TRUE corY

seCTION ﬁém

CENTPAL ADMWES\:M Ve TR%B\I?&A\.
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CENTRAL ADMINISTRATIVE TRIBUNAL

BANGALORE BENCH
LR R R I U R

v

Commercial Complex (BDA)
Indiranagar

Bangalore - 560 038

beted s G:DEC1988

APPLICATION NO. 41ggq 4o 1683/88F /
_ w. P, NO, ' , /
Applicant(s) . ' Resgondent‘s)
Birju Singh & 17 ors. -Vg- Sr.Dy.Diractot Genl (AmSE Ming), GSI,
To ' ‘B'lore & anr.
. \ *
1.Birju Singh 19.S.K.Srinivasan’
2,8irbal, ' Advocate

No,10, 7th Templa st.
1Sthe Cross, Malleswaram,

.Mani Chend, Bangalere 560 003,

4.Mchenlel, . 20.The Senior Deouty Director
AMSE Wing
S.Gotto,- Geologicel Survey of India
6. Suwa 2 Churth St.
s ouwaram, Bangalore 560 001.
?7.6orulel,

21.The Director General,

B.Varadi Chand, Gesological Survey of India-

9, Gabbaram, | ' Jawaharlar Nehru Road
10.Heeralal, S/o Banji Caleubits 709 016.
' 11.Hari Singh, 22.Sh.ﬁ.Vasudeva Rao
. 12.Ramachander, ‘ _ Central Gové., Stng Counsel

13,Heralel S/o Krishna g:g:agggztsggiégi?g

14 ,Dhanna,

15.Udai Singh

- 16,.Nangji

17.Mangilal,

18.5ohan Das

{all the above applicants are working as -

Daily Wages Mgr?esg(ngilltgg) én AgSE W%na b et. BIL. .
[ o] n res e ON ex churcn st. ore
G°°1°91°31 < %ﬁmﬁéct SENDING COPIES oébER PASSED BY THE BENCH

. .
Please find enclosed herewith the copy of 0RDER/§§&&/]UKHKNM WXOPR
passed by this Trlbunal in the above said appllcatlon(s) on  21.11.88. .

. \ ‘ SECTION OFFIQER °
Encl : As above ' . (JuDICIALY

"\



] J | CENTRAL ADRINISTRATIVE TRIBUNAL |

| o . DATED THIS THE 24ST DAY OF NOVEMBER, 1988, .

' Présent: and '

. £<ﬂ§d’bla SHri Jus{ice K.S. Puttasuamy;,Uice-Chairman
Hon'ble Shri L.H.A. Rego, Member (A)

APPLICATION NOS, 1666 TO 1683/1988

1. Bifju Singh,
Aged about 37 years,
S/o Boor Singh,

‘2., Birbal,
Aged about 43 years,
S/o Lonaram,

3« Mani Chand,
Aged about 32 years,
S/o Mengta Ram.

4, Mohanlal,
Aged about 40 years,
5/o Biharilal.

5. Gotto,
Aged about 26 years, -
S/o Ghasiram,

6. Suuaram, _
.~ Aged -about 57 years,
-S/o Kushal Singh,

Aged about 33 years,
S/o Parathaji.

S : I Varadi Chand, .
Aged about 42 years,
S/o Byroji.

.9, Gabbaram,
Aged about 27 years,
S/o Chatterji.

10. Heeralal,
: Aged about 32 years,
S/o Banji.

11. Hari Singh, :
about 32 year
TUNe. .

Aged\labout 38 years,
S pf' -bb‘al. ) . ...A.. Applican‘tS.




'd

13. Heralal,
Aged about 33 years,'
S/o0 Krishna.,

14, Dhanna, '
. Aged about 35 years,
s/o Jalram.

15. Udai Slngh
 Aged about 30 years,
" S/o Mohar Singh.

16. Nangji
- Aged about 34 years,
|
' S/o Ganga.

17. Mangilal,
? Aged about 33 years,
s/c lealal.

13. Sohan Das,
Aged about 39 years, -
s/o Bking.

( All the above applicants are working
jas Daily Waged Workers (Drilling) in
'AMSE Wing, Geological Survey of India
Prestlge Complex, 2 Church Street, '
|Bangalore.)

(shri S.K. Srinivasan, Advocate)

, Ve
|
14 The Sr. Dy. Dlrector General,
' “(AMSE Wing),
i_Geologlcal Survey of India,
- No+2, Church Street, '
i Bangalore.
2. The Director General,
, Geologlcal Survey of India,
- Jawaharlal Nehru Road,
‘ balcutta.

(Shrl M. Vasudeva Rao, C.G.A.S54C.)

sese !~ Applicants in
. A.Nos.1666 to
1683 of 1988,

«++.. | Respondents.

These applxcatlons having come up for hearing to-day,

Vlce—Chalrman made the follou1ng.
0 R D ER

Applicants by Shri S.K. Srinivasan.

2, Respondents by Shri M. Vasudeva Rao, leérned.Additibnal_

Counsel

wguuxal Government Standxng/ Reply of respondeuts.filed. Copy -

o

fiznished to the leatrned counsel for the applicants.
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CENTRAL ADMINISTRATIVE TRIBINAL . -
BANGALORE BENCH - -
R KR O 3

‘Commerclal Complex (BDA)

Indiranagar = . .
: Bangalore - 560 038 .
o o B . Dated 3+ g DEC1988
"RPPLICATION NO. qgp6 30 1683/88F L - /'!
Applicant(s) Respondent (s)
Birju Singh & 17 ors.  —ve- Sr,Dy.Director Genl.(AHSE Ning), csx,
To - , _ B'lora & anr,

S . -
1.8irju Singh - \Lyﬁéaé%g K.Srinivasan
2, .Birbel, - = | . o Advocate

- No.10, 7th Tample Ste
. 1Sthe Cross, Malleswaram,

3 Mani Chand, Bangalore 560 003.

-_4-ﬁ0h33191' , : 20 The Senior Deouty Director
v AMSE Wing -
5.Got§o, _ Geologicel Survey of Indis
o © 2 Churth St.
G,Suwafam, : Bangalore S60 001.
. 7.Gorulzl, '

Y o 21.The Director»ﬁeherél,
B.Vargdi Chand, - Gsological Survey of India:
9.Gabbaram, - , Jawaharlar Nehru Read

“10,Heeralal, S/o Banii Celcutta 700 016.

11.Harl Singh, 22.Sh.M,Vasudeva Rao
12.Ramachander, | : - . Central Govk, Stng Counsel

High Court Buildin
13, Rerale S/o Krishna _ aaggalgre 560 001, °

- 14, 0=nna,
- 15.Udai Singh
- 16.Nangji
1. hangilal,
18. Sohan Das

{all the above applicants are working as - o

. Daily Wages wgr%ess(agilltgg) én ATSE w%nﬁ h ot. BY L .
ve 0 5] a res e omplex churcn st. ore

- G°°1°gi°al 9%51 % SENDING COPIES odbER PASSED BY THE BthH

Plgase flwd enclosed herewith the copy of URDER/&&&&/RXNRX&K UKGBR
érlon(s) on

passed by this Tribunal 1n the :j;ii;jii; applic
-\ ‘ . .\\fk\ R P
Enum oL sbove T ‘ B




CENTRAL ADMINISTRATIVE TRIBUNAL
' BRNGALORE

I
i
{ DATED THIS THE 21ST DAY UF NOUENBER, 1988
|
|

' Hon'ble Shr1 Justlce KeS. Puttasuamy, Ulce-Chalrman
Present : and

§ Hon'ble Shri L.H.A. Rego, Member (A)

|

APPLICATIDN NDS. 1555 TU 1683 /1988

1. Birju éingh ‘
Aged about 37 years,
S/o Boor Singh,

2‘. Bll‘bal ,
Aged about 43 years,
S/o Lonaram,

3. Mani Chand
. Aged about 32 years,
- S/o Nengta Ram,

4. Mohanlal
Aged abbut 40 years,
S/o Blhﬁrllal.

5. GOttO, “
Aged about 26 years,
S/o Ghaflram.
6. Suuaram,
Aged about ‘57 years,
5/0 Kushal Slngh

7. Gorulal
Agsed about 33 years,
S/o Parathajl.

8. Varadi Chand,
Aged about 42 years,
- S/o Byroji.

9. Gabbaram,
Aged about 27 years,
S/c Chaﬂterjl.

10. Heeralalg
Aged about 32 years,
&;;;:;ZT\ BanJi. ’

f -
- Qof. 11.\é>¥ Slngh,

‘about 32 years,
ATun,

coee Applicants.




ST ;Agedfabout533 years,"""'"""’"~
P qﬁl-;i;S/o Krlshna.

l:14;thanna, - o
. |#Aged .about 35 years, - - !
'-S/o Jalram.

15£:Uda1 Slngh,
"Aged about 30 years,
| S/o Mohar. Singh.

16 Nangiji
| Aged about 34 years,
15/ Ganga.

17. Nangilal,
Aged about 33 years,
S/o Hiralal.

18, Sohan Das, . : : . - IR
" .Aged about 39 years, - o © eses Applicants in
AS/o Bking. ‘ . A.Nos.1666 to

‘ : 1683 of 1988,

( All the above applicants are uorklng
bs Daily Waged Workers (Drilling) in
hMSE Wing, Geological Survey of India
Prestlge Complex, 2 Church Street,
Bangalore.) ‘

(shri S.K. Srinivasan, Advocate)

‘Vo'

1I The Sr. Dy. Director General
-(AMSE Wing), |
‘Geological Survey of India,
Noe.2, Church Strset, ‘
Bangalore.

2. The Dlrector General,

Geological Survey of India,
Jaushzarlal Nehru Road,

Calcutta. ' coee | Réépbﬁdents;'

(Shri M. Vasudeva Rao, CeGeRSCs) .

These applications having come up for hearling to-day,

v»Uice;Chairmah made the following?

Applicants by Shri SaK. Sriniuasad.w

2. Resoondents by Shri M, Vasudeva Rao, learned Addztlnnal

: Counsel .
Centlar ouvernment Standrng/ Raply of respondents fxled. Copy'

i

.ﬂernruaed to the learned counsel for the appllcants.




ﬂ? babégﬁéarﬂ ﬁhEVCQunééilbn béth Bideé.ﬁ

"3 The eighteen appllcants before us have been uorkxng'

«.as contxngent uorkers on dally uages in the aFflce of the .
beolochal Survey of India from different dates 1n 1975 and
1976. Thelr contention in these appllcations is that they
éhould be allowed pay and allowances from the date of their
initial app01ntment as those pald to ragular Group '0'

‘ employees and all other benefits floulng therefrom. They

also ssek regularlsatlon of their services.

. . /"._"_r
4 Shri S.K. Srinivasan, learnﬂd counsel For the app11

cants, draus our attentlon to the Judgment re?dered by thls
Bench oT the Trlbunal in Application Nos.470 to d72 and _
others (RAMU & OTHERS V, SR. DDG, GSI), A No.995 éﬁd 996 /88
(MUNIRA#NAN AND ANDTHER V. SR.DDG, GSI) and A.No.1075 to
1090/88 ((PUTTAIAH AND DTHERS v. SR.DDG, GSI) and submlts
_that the| same rellef may be allowed to the applicants herein

Jbecause the Facts and issues involved are 1dent1cal.

‘S Sh;inm. Vasudeva.Rao,'learned Additional Central
Government Standing tounéei apﬁeéring for the resspondents,
concedes*that the facts and issues involved in Rahu‘é case,
ﬂuninatn%m;s case and Puttaiah's case, are SiAilar to tﬁosév"

A ih thé_prLsent cases.

“1 6.'Im vieu of the above, follbuing'the'decisions of
J-Trib$nal in the cases cited above, uwe direct respondents
bhy-nsxder and decide the cases of the applicanﬁs for regu-

3 isatlow as expedltlously as possible and in any esvent not

Aﬁf“later”than‘31.3.1989. But till then, the respondents will




e N
ty ‘ _ , : t
| - | :
hot'entertain any freash applications for salec ion or make
any Fresh appointments of out31ders to the posts in which

the aplecants are currently working.

ove terms,

dl- s . fw»f

MEMBER (A) V“"’*’” e

I

|

|

[ 7. Appllcatlons are dlsposed of on the at%
|

i

S den

|
/

/ )

' ‘. ' gieviosl GFfic rsn
; | | HTPAL DBN’W‘ T
| . ABDMGML REMCH

CANGALORE

TIVE 1 "R\BURM. '

R

|
|
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